e

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankrupicy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
LAXMIPATI BALAJI INFRA PRIVATE LIMITED

W

[ SL No PARTICULARS

1. Name of Corporate Debtor

" LAXMIPATI BALAJI INFRA PRIVATE |

DETAILS

LIMITED

Date of incorporation of Corpoyate Deblor

[ ]

D6/M032015

3 Authority under which Corporate Debtor 1s meorporated/

cgastrar of Companies (ROC » Gwalior

registered
1 LI70101MP2015PTC034019
.| Corporate Identity No, / Limited Liability Identification No. of corporate debtor

T SRS T ©P(d, 2nd Floor, Corporate Zone C-21, Mall

) Address of the registered office and principal office (i any) of Corporate Debtor Hosangabad Road. Misrod, Bhopal MP -
i H62026
[ 6 Date of closure of Insolvency Resolution Process 29/09/2020
{

7 Liquidation commencement date of Corporate Debtor

29/09220(Copy of Order recerved on
D5/1072020)

¥ Nume and registration number of the nsolvency professional acting as hqudator.

1chatra Naravan Pathak
I Reg. No. - IBBUIPA-OO1/TP-
1333/2018-2019/12063

% | Address and e-mail of the liquidator as registerad with the Board

ddress: 120, Jhameshwar  Colony,
adhubanVihar. Near International Public

I, Hoshangabad Road Bhopal. Madhval
adesh - 462047 and  E-mail 5

wynpathak @y ahoo o i

| 10. Address and e-mail to be used for correspondence with the Liquidator.

ddress: 120, Thammeshwar Colony,

uban Vihar, Near Intemational Public
. Hoshangabad Road ,Bhopal. Madhya
~ 462047 and E-mail 1s

. Last date for submission of claimz

Notice is hereby given that the National Company Law Tnibunal Indore "ench has ordered the commencement of liquidation of the

Laxmipati Balaji Infra Private Limited on 29.09.2020 ((Copy of Order received on (15/10/2020)

The stakeholders of Laxmipati Balaji Infra Private Lumited are hereby called upon to submit their claims with proof on or belore 04" Novembe
2020 (1.¢ 30 days from the liqudation commencement date), lo the liquidator al the address mentioned against item No. 10,

The ﬁmném&di!m shall submit their claims wath prool by electronic means only. All other creditors may subnut the claims with the proot’

mn person. by post or by electronic means.

Submission of false or musleading proof of claims shall attract penalties.

Address : 120, Jharneshwar Colony, Madhuban Vihar,
Public School, HoshangabadRoad ,
Bhopal, Madhya Pradesh - 462047

Date 07" October, 2020
Place: Bhopal

(8%




